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Publication Policy 

The Journal of Business, Law and Society accepts submissions in areas emerging from the inevitable interference 

of subjects pertaining to these disciplines. The Journal of Business, Law and Society to ensure this follows a 

stringent and rigorous double blind peer review process in the selection of the submissions that make it to the 

issue of the journal.    

While we encourage submissions both original in their approach as well as advancing upon existing research in a 

particular field, it is of paramount importance that ethical considerations take the highest stand. Submissions in 

this regard should be strictly the work of the author/s and should not have been previously published or under 

review at any other forum.  

In regard to the submitted Manuscript, kindly ensure that the following are present 

• Keywords 

• Any figures include relevant captions 

• Any tables used include titles, description, and footnotes 

• Supplemental files where applicable in case of primary research.  

• Manuscript has been 'spell checked' and 'grammar checked' 

• All references mentioned in the Reference List are cited in the manuscript 

Declaration of interest 

All authors as a part of their submission enclose a declaration disclosing any financial and personal relationships 

with other people or organizations that could inappropriately influence (bias) their work. Examples of potential 

conflicts of interest include employment, consultancies, stock ownership, honoraria, paid expert testimony, 

patent applications/registrations, and grants or other funding. This declaration of interest must be included in 

the title page of the manuscript file. If there are no interests to declare then kindly state this: 'Declarations of 

Interest: None'. This summary statement will be ultimately published if the article is accepted.  

Changes to Author/Co-Authors 

The author along with the co authors is to be mentioned while submission of the manuscript. Any addition, 

deletion or rearrangement of author names in the authorship list should be made only before the manuscript 

has been accepted for publication. To request such change, the Publishing Editor must receive the request from 

the author containing the following:  

(a) the reason for the change in author list and  



Journal of Business, Law & Society       Publication Policy 
 

(b) Written confirmation from all authors that they are in agreement with the addition, removal or 

rearrangement.  

In the case of addition or removal of authors, this includes confirmation from the author being added or 

removed. Only in exceptional circumstances will the Editor consider the addition, deletion or rearrangement of 

authors after the manuscript has been accepted. While the Editor considers the request, publication of the 

manuscript will be suspended.  

Article transfer service 

This journal is part of our various associated publications. In consideration to that if the Editor feels that the 

submission in question isomer suitable in one of our other publications then you may be asked to consider 

transferring the submission to one of those. 

It is imperative to note here that this would be a mere consideration and that it would not be binding upon the 

author. However, if you agree, your article will be transferred automatically on your behalf with no need to 

reformat. Important: Your article will be reviewed again as per the guidelines of the recommended publication. 

Copyright 

Upon acceptance of an article, authors will be asked to complete a Copyright Agreement along with any 

recommended changes to the submission. An e-mail will be sent to the corresponding author confirming final 

receipt of the manuscript together with the Copyright form. 

Open Access Articles 

Upon acceptance of an article, authors will be asked to complete an 'Exclusive License Agreement for permitted 

third party reuse of open access articles. Open Access ensures wider reach of your research and that it can be 

used and reused by other researchers thus benefiting the purpose of the research.  

Submissions 

Our submission policy guides you through the process of entering your article details and uploading your files. 

The system later converts your article files to a single PDF file used in the peer-review process. All 

correspondence, including notification of the Editor's decision and requests for revision, is sent by e-mail. 

Journal invites authors to submit manuscripts under the following heads – 

 Article: An article is a thorough analysis of current legal issues being content for debate nationally, or 

internationally that could possibly have an impact on our society. These can be submitted in two formats 

 Short articles: The word limit for articles is between 2,500 to 3,500 words excluding footnotes. 

 Long articles: The word limit for articles is between 4,000 to 5,500 words excluding footnotes. 
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 Book Reviews: A book review should focus on either an autobiography authored by a lawyer which 

could inspire aspirants and practitioners in the legal field or focus on a practical issue that is important to 

know in the legal profession. The word limit for book review is between 1,000 to 2,500 words. 

 Case Comments: A case comment should be a composite comment on some of the leading judgments 

by various Indian and International courts. The word limit should be between 1,000- 1,500 words. 

The publication will procure contributions in form of Articles or Book Reviews as rolling submissions for its 

forthcoming issues as per the following guidelines. 

Submission Guidelines 

 The work submitted shall be original and unpublished. Plagiarism of any kind is not tolerable and would 

lead to immediate rejection. 

 Maximum Co-Authorship of two persons is allowed. 

 Every paper, article or Case Comment should have an Abstract not exceeding 300 words. The Abstract 

should be in Times New Roman, Font Size 12 and may have a maximum of five keywords in 

alphabetical order separated by commas. 

 The title of the paper should be in Times New Roman, Font Size 14, Bold and Center-Aligned followed 

by the names of the authors along with their Affiliations in Size 12 as Footnotes. 

 A margin of 1 inch (2.54 cm) should be left on all the sides. 

 All articles/book reviews submitted should be typed in font Times New Roman with font size 12, line 

spacing 1.5’; Justified. 

 Footnotes cited in the manuscript should be typed in font Times New Roman with font size 10, line 

spacing 1’; Justified. 

 The text and citation must confirm to the 20th Edition of the Bluebook: A uniform system of citation. 

How to Submit 

Kindly upload your manuscript at form available at www.jusdicere.co.in. Once the manuscript is submitted, you 

will automatically receive an acknowledgment of receipt.  

Kindly note, we will appreciate to receive any communication in respect of submission in reply to same email. 


